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ment aware of the anti-Indian feeling 
which is growing in England?

Start M. C. Chagla: I would not say 
anti-Indian feeling; I would certainly 
say that perhaps the racial feeling is 
increasing in England. The Labour 
Government are conscious of it. As you 
know, they have passed one Act and 
they are trying to see how this could 
be curbed. The feeling expresses itself 
in the housing problem, in the teach­
ing problem; it is not directed against 
India as such, it is directed against 
coloureds, whether Indians, Pakistanis, 
Africans Or Asians.

Mr. Speaker: Question No 1023. Shri 
Madhu Limaye, Dr. Lohia, Shri 
Baneijee, Shu Fernandes, Shn Joshi— 
Absent

Shri Nath Pai: On a point of order 
Under rule 48(3) I request that this 
question be taken up

Mr. Speaker: The rule is, after­
wards, not now. Let us see. Next 
question.

Shri Nath Pai: The rule does not say 
‘afterwards’.

Mr. Speaker: I say this afterwards

Shri Nath Pai: Kindly bear with me 
You must guide me I know this has 
been a convention in the House. Other­
wise, let us amend the rule (Inter­
ruptions). Hon Members are getting 
impatient without hearing me. Under 
rule 48(3) it is said:

“If on a question being called 
it is not asked or the member in 
whose name it stands is absent, 
the Speaker may, at the request 
of any member, direct that the 
answer to it be given.

It never says ‘at the end of the ques­
tion hour1. I am taking my position 
on a well-given rule. You should pro­
tect me. I am not just asking some­
thing which does not exist The rule 
ia extremely dear. I want your ruling.

Mr. Speaker: I have called the next 
question.

Shri Nath Pal: Before you called, I 
began.

Mr. Speaker: If time permits, I shall 
see.

Shri Nath Pai: I will raise it again. 
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The Minister of External Affain
(Shri M. C. Chagla): (a) Yes, Sir.

(b) The Sino-Indian border has been 
omitted in the map by printing a  
legend over the boundary.

(c) Government have noted that the 
map, unlike some previous Soviet 
maps, does not print the Chinese ver­
sion of the Sino-Indian border, but 
has avoided showing it.
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Shri M. C Chagla: There is a definite 
advance in the position that the USSR 
took up in the past In the past, their 
map.; showed our border according to 
the Chinese version Now they have 
taken a step furthei They do not 
show the border They just draw a
legend and say that this is India and
that is China So, this is the second 
step I hope tie  third step will be 
taken very soon We must be thank. 
Ful to the USSR for having changed 
its position by not xecogmsing tne 
Chinese claim to our borders
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Shri M. C. Chagla The USSR is 
quite familiar with the dispute between 
ourselves and China The USSR has its 
own problems with China As I said, 
we must have a little patience, and 
wait for the next step to be taken by 
the USSR
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Shri M C. Chagla* I have explained 
the position

Shit Ranga: What you have said this 
morning, let it be communicated to 
that Government

Shri M. C. ChagU: Certainly

Shri Ram Kifltun Gupta: What is the 
status of Sikkim and Bhutan as shown 
in this map

Shri M C. ChagU: I believe the posi­
tion >s the same, but I should like to 
have notice Of this I  am not definite

Shri E. K. Nayanar: May I know 
whether the hon Minister is aware 
of a piress report that Pakistan has 
published an American map about 
Kashmir in which the whole of Kash­
mir has been shown as part of Pakis­
tani area? May I know whether the 
Minister is aware of that report or 
not’ s

Shri M* C ChAgla: It does not strict­
ly anse out of this question, but I am 
aware of what the hon. Member »  
mentioning about the publication ot 
that map
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Shn M C Chagla, If any wrong 
map abot our country is published, we 
immediately take up the matter with 
the country concerned, and if there is 
any map published by the United 
States m collaboration with Pakistan 
which includes Kashmir as part of 
Pakistan, we will certainly make the 
necessary representations to the United 
States Government
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Shri M C. Chagla: I have already 
answered that question, that w« should 
lie thankful that USSR boa changed ita

earlier position The earlier position 
was that their map showed the same 
boundaries as claimed by China Now 
they have changed their attitude and 
are not showing the boundaries as be* 
fore I made my position perfectly 
clear

Shri Shashi Ranjan; Many a time 
this distorted position of our boundary 
has been shown by many countries, and 
these maps are in circulation, and Gov­
ernment's attention has also been 
drawn to this fact In the last Parlia­
ment also this matter was raised May 
I know from the Minister whether he 
will see to it that such maps which do 
not show clearly our correct position 
are not circulated* Every tune any 
country, whether it is friendly or not 
friendly, bring out such a sort of dis­
torted version of our boundary line, 
we must protest, and we must tell 
them that they must circulate map* 
n’lth a correct version of our boundar­
ies

Shri M. C. Chagla: Yes, Sir, we da 
take it up but very often these maps 
are printed by private publishers The 
most we can do is to stop these maps 
from being circulated in our country 
which we always do, we do not al­
low the circulation of any map which 
does not correctly represent the 
boundaries of our country
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Shri M. G. Chagla: Why should we 
protest? Ab I said, we are grateful to 
tile USSR, the USSR map does not 
•how the boundaries according to 
China. On the contrary it has altered 
its position. What does the hon. 
Member want us to protest against9

Shri P. Venkatasubbaiah: May I
know whether the Government pro­
poses to make it a convention with 
our friendly countries that whenever 
the territorial boundaries are to be 
shown in a particular map to be pub­
lished in that country, that Govern­
ment should get in touch with our 
embassy or some other person autho­
rised m this behalf so that friendly 
relations may not get spoiled by pub­
lishing wrong maps’

Shri M- C. Chagla: It is a suggestion 
for action, we shall bear it m nund

Shn Bal Raj Madhok. Cartographic 
aggression against this country has be 
been taking place for along timef that 
has preceded the actual aggression 
Many countries have been publishing 
such wrong maps and m India also 
they have been put m circulation by 
some public and private agencies Ma'
I theiefore know firstly, whether the 
Government will supply to all friendly 
countries an authenticated copy of the 
map giving the boundaries definitely9 
In many cases even our officers do not 
know about the boundaries Secondly, 
steps should be taken so that no pri­
vate or public agency is allowed to 
publish any map in the country which 
is not in keeping with the exact map 
of our country

Shri M. C. chagla; To answer the 
second question first, I entirely agree 
that no agency, private or public, 
should be permitted to publish any 
map in our own country which does 
not correctly delineate the boundaries 
in our  country I am not aware of any 
public Or private agency which has 
circulated any such map and if my 
hon. friend will give xhe any instance, 
I shall take action As regards the first 
part all our diplomatic missions are

familiar with the country's boundary 
and whenever a map 18 published in 
any foreign country which wrongly 
describes the boundaries of our coun­
try, the matter is taken up with the 
proper authorities and attention ia 
drawn to the fact that the map pub­
lished is not the correct map of India.

Shri C. K. Bhattacharyya. Is it a
fact that the USSR maps while delin­
eating the boundary of China put 
Tibet out of that country9

Shri M. C. Chagla I am not sure 
about it

Shri Hem Barns. Sincn the latest 
maps published by the USSR do not 
show the cartographic claims of China 
c i th e r  on Mongolia or on India and also 
put Tibet out of the boundary of 
China—the latest USSR maps do that, 
as Mr Bhattacharyya said, I have also 
seen reports m the papeis to that 
effect—may I know whether the Gov­
ernment are in a position to tell us 
that this change has come about be­
cause the USSR i<- convinced of our 
stand on the Smo-Indn border or be­
cause of their hostility towards China9

Shri M. C. Chagla: I would rather 
like to believe that the first is true 
rather than the second—tin t they 
have been satisfied with the legiti­
macy of our claims on our boundaries

Shri Nath Pai* Our position

Shri M. C Chagla: Yes, our position.
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Shri M. C. Chagla: My hon friend 
was not here when I answered the 
question that all our diplomatic mis­
sions know what the boundaries of our 
country are and they are supplied with 
the correct maps
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Mr. Speaker. That is what Prof 
Madhok asked

Shri M. C. Chagla: I would like my 
lion friend to see the atlas brought 
out by the Survey of India—the 
School Atlas I knew about it when I 
was the Minister of Education It is 
an excellent atlas which is used by 
all the school-boys, and it correctly 
describes the boundaries (Interrup­
tion) I do not K n o w  the details of it 
But is an excellent publication which 
is of great use to our students study­
ing in the various schools

Shri Hem Barua- Sir, on a point of 
order He said school-boys, school-girls 
also use the atlas

Shri m  C. Chagla: Yes, I stand cor­
rected School-boys and school-girls

Mir. Speaker: I do not think that 
there is anything to be corrected, for 
the Minister to stand corrected a t all. 
Shri Ganesh Ghosh.
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Mr. Speaker: Order, order I have 
called Shn Ganesh Ghosh

Shri Ganesh Ghosh: Is it the policy 
of the Government—that the maps 
published by other powers support­
ing our claim makes our claim and 
light strongei than by doing some­
thing which could initiate direct 
talks foi the realisation of our claims?

Shri M C Chagla: I agree with 
what my hon friend Shn Madhok 
said earlier, that there is such a 
fhmg a* cartographic aggression, and 
we should resist it to the best of our 
capacity Maps do not carry the 
mattei any further If a part of 
India belongs to us, the mere fact 
that some country chooses to show m 
their map that it does not belong to 
us does not change our position But 
even so, we have to be vigilant and 
alert and point out to the country 
concerned that that is not the cor­
rect map of India
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Shri M. C Chagla: I am not in a
position to answer that I can let 
my hon friend know, after making 
the necessary enquiries
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Shri M. C. Chagla: As far as maps 
published m our country are con­
cerned, the Survey of India is always 
consulted and the Survey of India 
has to certify that the map is cor­
rect Then it is allowed to be pub­
lished As regards foreign countr­
ies, of course, they do not consult us, 
if they choose to consult our Mission, 
they are given the necessary infor­
mation
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Shri M. C. Chagla: I do not agree 
w ith that inference On the con»t- 
iaiy this shows that Russia is com­
ing nearer our position, as I have al­
ready explained It does not show 
the boundaries as claimed by China 
On the contrary it has changed its 
position and merely printed a legend 
without delineating the boundary

sfto so  snarw
ire t o t t  1 ^ ^® r« rr
fa  s r t  T m r  *  t o t  T7- srforer 
^ n rm t ’

Pay Scales of Civilians in Defence
+ '

•1025 Shri S. M. Banerjee:
Shri Madhu Limaye:

WilJ the Minister of Defence! be 
pleased to state.

(a) whether it is a fact that a 
Classification Tribunal, as recom­
mended by the Second Pay Commis­

sion, has been appointed by Govern­
ment to investigate into the pay 
scales of the civilians m the Defence 
Establishments,

(b) if not, the reasons for this 
delay; and

(c) the steps taken by Government 
in this regard7

The Minister of Defence (Shri 
Swaran Singh): (a) No, Sir

(b) and (c) Government do not 
consider that there is any need for 
appointment of a Classification Tri­
bunal Smce the Second Pay Com­
mission submitted its report m 1959, 
proposals for revision of pay scales 
of certain categories of civilian posts 
in Defence establishments, in order 
to rectify anomalies, or m recogni­
tion of the qualifications and duties 
involved, have been received and 
decisions taken departmental^

Shri S. M. Banerjee: One of the
unanimous recommendations of the 
Pay Commission was that since they 
were unable to hear the defence 
employees’ problems projperl^, *» 
classification tribunal or expert com­
mittee should be appointed. This 
recommendation was accepted by 
this House and also by Government 
When definite assurances weie given 
m th« past by two Defence Ministers 
and one Minister of State, Mr 
Thomas, what is the reason for this 
deviation’

Shn Swaran Singh: There is no 
deviation The Pay Commission 
made a general recommendation that 
where classification has not been 
done classification may be under­
taken In the case of these em­
ployees, all the classifications had 
had been done m a scientific manner 
and there was no need, therefore, to 
appoint any separate commission

Shri S. M. Banerjee: The hon 
Minister has not understood the 
question The Pay Commission re­
commended that since they had no 
opportunity to go into the w a ft




